
REPOR1'S OF THE COMMITTEE 
ON PRIVATE MEMBERS' BILLS 

AND RESOLUTIONS 

NINTH SESSION-SECOND LOK SABHA 

(Fifty -first to Fifty-fourth Reports) 

LOK SABHA SECRETARIAT 
NEW DELIfI 

December, 1959 
Price 0.20 nP. 

Fifty Sixth Report

1960



CONTENTS 
PAG. 

I. Fifty-fifth Report I 

2. Fifty-sixth Report 2 

3· Fifty-Seventh Report. 3 
4· Fifty-eighth Report 6 

s· Fifty-ninth Report 7 
6. Sixtieth Report 14 
7· Sixty-first Report 16 
8. Sixty-secocd Repon 19 
9· Sixty-third Report ao 

10. Sixty-fourth Report . 2.1 



COMMITTEE ON PlUV ATE MEMBERS' BILLS AND 
~ESOLUTIONS " 

1'iftt-slXth a.,rt 
(SIt!OJm LoR SAIRA) 

On behalf of the Co!1i1ld'tti!e on PrivatA! Members' Bills and Reso-
lutions. I, having been authorised by the Committee, present on their 
behaH, this their Fifty-siXth RepOrt. 

2. The Committee met 011 the 22nd February, 1980 to consider 
allotment of time to the Resolutions set down in the List of Business 
for Friday, the 26th February, 1960. 

3. The Members whose resolu.tioils had been included in the List 
of Business for the 26th February. 1960 had been invited to present 
their views on the resolutions before the Committee. but none of 
them could attend the sitting. 

4. The Committee recommend the following time-1able:-
(1) Beso1u.tion ~arding Evaluaticm of 2 hours 

Agricultural Research Programme. 
(2) Resolution regarding Re-employmeDt H hours 

and welfare of ex-servicemen. 
(3) Resolution regarding NationalisatiOD 2 hours : 

of Sugar Industry. 
(4) Resolution regarding Enquhy into 

wage structure of agricultural lab-
our. I 1 

(5) Resolution 'regarding Recognition of 
Trade Unions by employers. 

(6). Resolution regarding Renaming of 
Andaman and Nieobar Islimcls. 

2 hours 

2 hours 

1 hour: 

NEW DELHI; AMA1l SIKGH SAIGAL. 
The 24th February. 1960. 
Phalgu7i.a 5, 1"881 (Saka) 

-The following motion was moved by Sardar Amar Singh Sai«al and 
was adopted by the House on the 26th February, 1980:-

"That this B:ouse ~ees withtbe Fift.Y~sixtb R~art of the CCIIIIIIlittee 
on Private lI4etQbers' Bills and Resolutions presented to the 
House on the 24th FebruaTY. 1960." 

[L.S. Deb., dated the 26th February, 1960]. 
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